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GOVERNMENT OF JAMMU AND KASHMIR 
GENERAL ADMINISTRATION DEPARTMENT 

(Public Services Management Cell} 
Civil Secretariat, Srlnagar. 

NOTIFICATION 

Srinagar, the 161h October, 2018 

sRO· 467 - ln exercise of the powers conferred by section 4 read with seCtion 8 of the 
Jammu and Kashmir Public Services Guarantee Act, 2011 (Act No. IX of 2011 ), and in 
partial modification of the notifications issued on the subject. the Government hereby 
notify the following services and the Designated Office.rs/Appellate Authonties for the 
purpose as under~-

Industries and Commerce Department 

S. Name of tho Service 
No, 

Designated Officer 

Reg1stratfon of new General Manager of the 
lndustnal units concerned DIC 
(prov1sionav EM part-l) 

Stipulated time 
frame for 
providlng service 

01 day from the 
date of online 
application and 
ISSuance of dated 
acknowledgement. 
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First 
Appellata 
Authority 

Second 
Appellate 
Authority 

Jolnt Director Director 
concerned concerned. 



' Registration of firms 
under J&K Partnersh/(1 
Act, 1996 Svt (1939 
AD) 

Regtstratlon of 
SOcieties under J&K 
Registration of 
So<:fel!es Acl, 1998 Svt 
(1941 A.D) 

Issuance of Land 
AvJilabllity Certificate 
by SIDCO/SICOP 

Issuance of Land 
Allotment Order by 

,, SIDCO/SICOP 

9. Building Plan Approval 
m Industrial Estates of 
J&K SIDCO/SICOP 

fll Conducting Plinth 
lnspec!Jon of Industrial 
buildings/structures for 
ISSuance of Pre-
Construcbon Certificate 
by SIDCO/SICOP In 
lndustnal Estates 

Director, Industries & 
Commerce concerned 
(Designated Registrar 
under the Act) 

Director, lndustnes & 
Commerce concerned 

General Manager 
concerned of 
SIDCO/SICOP 

Managmg Director. J&K 
SIDCO/SICOP as the 
case may be. 

General Manager 
concerned of 
SlDCO/SICOP 

General Manager 
concerned of 
SIDCO/SICOP 

11. Issuance 
Pre-<:onstru clio n 
Certificate 
SIDCO/SICOP 
Industrial Estates 

of General Manager 
concerned of 

by SIDCO/SICOP 
In 

12. Conducting Inspection 
for Issuance of Building 
Complebon/ Occupancy 
Certificate in Industrial 
Estates 

13 Issuance or Building 
Complelton/ Occupancy 
Certificate In Industria! 
Estates 

General Manager 
concerned of 
SlOCO/SICOP 

General Manager 
concerned of 
S!DCO/SICOP 

30 days from the 
dafe of online 
application and 
Issuance of dated 
acknOWledgement 

30 days from 
the date of onhne 
application and 
issuance of dated 
acknOWledgement 

01 dcry from the 
date of online 
application and 
Issuance of dated 
ackno~edgement 

07 days from 
the date of prOJect 
approval by the 
Single Window 
Clearance 
Committee. 

15 days from the 
date of online 
applica!Jon and 
tssuance of dated 
acknowledgement 

07 days from the 
date of online 
application for 
pJmlh inspectiOn. 

01 day from the 
date or plinth 
Inspection. 

07 days from the 
date of online 
application for 
tnspectlon of 
completion of 
structura 

01 day from the 
date of Inspection 
of completion. 
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Additional 
Secretary to 
Government, 
I&C 
Department 

Additional 
Secretary to 
Government. 
I&C 
Department 

Managing 
Dilector, 
SIDCO/SICOP 

Additional 
Secretary to 
Government, 
I&C 
Department 

Managing 
Director. 
SIDCO/SICOP 

Managing 
Director, 
SIDCO/SICOP 

Managing 
Director, 
S!DCO/SJCOP 

Managing 
Director, 
S!DCO/SJCOP 

Managing 
Director. 
SIDCO/SICOP 

Spec•al 
Secretary to 
Government, 
I&C 
Department 

Special 
Secretary to 
Government, 
I&C 
Department 

Special 
Secretary to 
Government. 
I&C 
Department 

Spec~al 
Secretary to 
Government, 
!&C 
Department 

Special 
Secretary to 
Government. 
I&C 
Department 

Special 
Secretary to 
Government. 
I&C 
Department 

Special 
Secretary to 
GovemmenL 
I&C 
Department 

Special 
Secretary to 
Government. 
I&C 
Department 

Special 
secretary to 
Government. 
I&C 
Department 



I 
.,. 

Handloom 
weavars1Ar1isansl 
Units 

of 

., .. 'l:l · oT cases 
~~er weaver MUDRA 
and Micro Credit Plan 
schemes of the 
Handloom Department 

Hand loom of the 
concerned Dlslrlct 

Handloom of the 
concerned Dlstr1ct 

Registration of Director IT;,, 
Handloom Cooperative Development 

r· Socleties under J&K Department. 

II 

·.• Self Reliant 
Cooperatives Act 
1999. 

'· 

15 days 

30 days 

Handicrafts Department 

l nCIIIUiwiCUI:> Unit 
• regfstratJon 

ii Handicrafts 
reg1stration 
Issuance of 
Credit Card) 

Artisan 
{for 

Art1san 

Assistant D1rector 
Handicrafts of the 
concerned Distlict 

18. l:>~ucm~t:! of Ulrt:wiUl Handl .. lCill.:>. 

119. 

Regrstrabon-cum-
Membership Certificate 
(RCMC} to Handicrafts 
Manufacturers/ 
Merchants for export of 
Handicraft 1tems. 
(Under Foreign Trade 
Polley) 

.,. . ., . rauon u11uco-J&K ""'""'"''"'' ne~• 
• ounst Trade Act., 
1978. 

I. Registration of 
traders dealing with 
Handicrafts 
(wholesale/retail) 

it. Registration of 
Hawkers dealing with 
handicrafts items in 
ShiKaras (DaVNigeen) 
(Validity 5 years) 

Ill:> 

30days 

15 days 

30 days 

90-day_s from !he 
dale of online 
application and 
issuance of dated 
acknowledgement. 
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Jofnt ~vw 
concerned 

Director 
Hand loom 
Development 
Department 

· Joint Director Ulre'I01ur 
concerned Handloom 

lldl 

Secretary to 
Government, 
I&C 
Department 

Joint Director 
concerned 

lldl 

Secretary to 
Government, 
I&C 
Department 

• lldl 

Secretary to 
Government. 
I&C 
Department 

Development 
Department 

Special 
Secretary to 
Government, 
I&C 
Department 

Director 
Handicrafts 

:r 
Secretary to 
Government, 
I&C 
Department 

-.-
Secretary to 
Government. 
I&C 
Department 



Registratlotl under J&K Director Handicrafts 07 days from the Additional Special Namdha Registration date of online Secretary to Secretary to ~l 1960 (Validity 1 appficaUon and Government, Government 
year) tssuance of dated I&C I&C 

ackn~edger.nenl Department Department 

. 
ReglstrallOh of Director, Handicrafts 30 days Additional Special Handicraftli Industrial Secretary to Secretary to cooperative Societies Government. Government IJI)der J&K Self Reliant I&C f&C 
cooperatives Ac~ Department Department I 1999. 

I For decision on Land General Manager, 3D days Managing Special 
Allotment SIDCO/ SICOP Director. Sectetary, 

I· (approvaVrejectlon) on SIDCO/ Industries & 
the application by SICOP Commerce 
Apex Project Departrnen"' 
Clearance Committee 
with pecuniary 

'· jurisdiction specified In 
Industrial Policy. 

1)1 For decision on Land General Manager of the 30 days Director Special 
Allotment concerned DlC concerned Sectetary, 

Industries & (approvaVrejection) on 
Commerce the application by 
Department Single W1ndow 

Clearance Committee 
at District Level 
pecuniary jurisdiction 
speofied in lndustnal 
Policy. 

Special 24. Joint Director 30 days Director For dectsfon on Land concerned Secretary Allotment concerned Industries & (approvaVrejection) on Commerce the application by Department Smgle Wmdow 
Clearance Committee 

' at Divtslon Level 
{J«uni<Jry jcJris'dictk1n 
spectfied in Industrial 
Polley. 

Special 
General Manager of the 45 days (From the Director 25 Decision dale of receivtng concerned Secretary, 

(approval/rejection) on concerned DIC online application Industries & 
lnr.enlfves under Single Commerce 
Window complete in all Department 

respects) ; 
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on concerned 10 days 
registration of Secretary to Secretary to Partnership Flrm Government, Government. (ACcePIIReject) on the I&C I&C 
application Department Department 

on 10 days 
registration of Secretary to to 
SocleUes Government. Government. 
(Accep~RejecU on fhe I&C l&C 
epphcabon Department Department 

Estates concerned 
15days 

Connections completion or all D1rector, Secretary to 
(mdustnal) (where SJDCO/ SJCOP formalities. SIGCO/SICOP Government. 
water connection Is to I&C 

provided by Department 
SIDCO/SICOP) 

g_eologv and Mining Department 

30 days 
(acceptance/reJection) concerned rece1ptof Geology and Secretary. 
of the application for applrcalion Minmg Industries & 
Mining Lease (ML} I complete tn all commerce 
Composite Lease/ Non- respects Department 
exclusive 
Reconnaissance 
Permit 

90 
(acceplancelreJecllon) concerned Geology and Secretary. 

Mming Industries & on the renewal Commerce appflcation for Minmg Department Lease (ML) I 
Composite Lease/Non-
exclusive 
Reconnaissance 
Permit 

31 days 
Secretary to Secretary to 

Intent from Mining Government. Govemmen~ 
Government I&C I&C 
Preferred bidder Department Department 

days For grant of Secretary to Secretary to 
Concession submission Mimng Government. Government. 
of requl!!ite formalities l&C I&C 
for grant of Mineral Department Department 
Concession after 
issutng Letter of Intent 
by successful bidder 
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Labour and Employment Department 

limo 
framo for Authority 
providing sorvlco 

and of 45 
Renewal of Boller or completion of of Boilers 
under the J&K Boller inspection (Chief 
Act Svt. 1991. Engineer, 

Mechanical 
Engineering 
Department) 

Issuance of Reg Special 
Certificate under the Factones Secretary, 
Factories Act, 1948. Labour& 

Employment 

Inspector of Factones 30 days Inspector 
under the Factories Act, of Factories 
1948. 

Approval of plan and nspectorof 30 
permission to construct/ Factories Secretary, 
extend or take into use Labour& 
any building as a factory Employment 
under the Factories Act, 
1948 

to Principal 15 
Employer under Jammu Commissioner Deputy 
& Kashmrr Contract concerned Commrssloner 
labour (Regulation and concerned 
Abolition) Rules, 1972 

to days 
under Jammu & Commissioner Deputy 

Kashmir Contract concerned Commrssroner 
concerned labour (Regulation and 

Abolition) Rules, 1972. 

Certificate Labour 
for Motor Transport concerned Commissioner 
undertaking under concerned 
Jammu & Kashmir 
Motor Transport 
Workers Rules, 1972. 
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Appoll1to 
Authority 

Secretary, 
Labour & 
Employment 

Secretary, 
Labour and 
Employment 
Department 

Secretary, 
Labour and 
Employment 
Department 

Secretary, 
Labour and 
Employment 
Department 

Labour 
Commissioner. 
J&K 

CommissiOner. 
J&K 

CommiSSioner 
concerned 



Motor Transport 
un<fertaklng under 
Jammu & Kashmir 
~Ialor Transport 
WOfllers Rules, 1972. 

Certificate 
10 Principal Employer 
lJl(!er Jammu & 
Kashmir lnter·State 
MX;rant Workmen 
(Regulation of 
Employment & 
Condrtioos of Service) 
Rules, 1984. 

the 
contractor under 
Jammu & Kashmir 
Inter-State Migrant 
Workmen (Regulation 
of Employment & 
Condillons of Service) 
Rules, 1984 

en! 
Registration Certificate 
under Jammu & 
Kashmir Shops and 
Establishments Rules, 
1968 

Day 
under Jammu & 
Kashmir Shops and 
Establishment Rules 
1968. I 

Shops/Establishment 
Registration Certificate 
under Jammu & 
Kashmir Shops & 
Establishments Rules 
1968 I 

Orders regarding 
lndustnal Establishment 
under J&K. Industrial 
Employment (Standing 
Orders) Rules, 1972. 

Labour Officer 
concerned 

Commissioner 
concerned 

Labour 
Commissioner 
concerned 

Labour Inspector 

Inspector 

Labour Inspector 

Commissioner, 
concerned 

days 

15 days 

15days 

15 days 
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Labour 
Commissioner 
concerned 

Deputy 
Commissioner 
concerned 

Labour 
Commissioner 
concerned 

Assistant 
LabOur 
Commissioner 
concerned 

Labour 
Commissioner 
concerned 

Labour 
Commissioner 
concerned 

Commissioner 

Deputy 
CommissiOner 
concerned 

Labour 
Commcssioner 
J&K 

Labour 
Corrvnissioner 
J&K 

Deputy 
Commissioner 
concerned 

Commissioner 
concerned 

Labour 
Commissioner 
concerned 

CommiSSioner, 
J&K 



kl Principal Employer 
ll)der Jammu & 
Kashmir Inter-State 
Migrant Workmen 
(Regulation of 
Employment & 
Condrtlons of Service) 
Rules, 1984. 

Ucense to the 
contractor under 
JJIT!mu & Kashmir 
Inter-State Migrant 
Workmen (Regulatton 
of Employment & 
Condttions of Service) 
Rules, 1964 

Shops/Establishment 
Registration Certtficate 
under Jammu & 
Kashmir Shops and 
Establishments Rules, 
1968 

under Jammu & 
Kashmir Shops and 
Establishment Rules, 
1968. 

Shops/Establishment 
Registration Certificate 
under Jammu & 
Kashmir Shops & 
Establishments Rules 
1968 • 

Certificate of 
Orders regarding 
lndustnal Establishment 
under J&K 

' Industrial 
Employment (Standing 
Orders) Rules. 1972. 

Commissioner 
concerned 

Commissioner 
concerned 

Labour Inspector 

Labour 

ur Inspector 

Commisstoner, 
concerned 

days 

30 days 

15 days 

days 

days 

45 
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Assistant 
Labour 
Commissioner 
concerned 

Deputy 
Commissioner 
concerned 

Deputy Commissioner 
Commissioner J&K 
concerned 

Labour Labour 
CommissiOner Commissioner 
concerned J&K 

Deputy Labour 
Labour CommiSSIOner 
Commissioner concerned 
concerned 

Deputy 
LabOur Commlssroner 
Commlsstoner concerned 
concerned 

LabOur 
LabOur Comm1ssioner 
Commissioner concerned 
concerned 

Commissioner Commissioner, 
J&K 



10 Trade Union under 
,J&K Trade Union 
Regulation 1972. 

of 

J&K 

Commissioner, 
concerned 

fstant 
Commissioner, 
concerned 

Commissioner, 
concerned 

Building & Other 
Construction Workers 
Welfare Board 

15 days 

30days 

days 

Assistance to Ass1stant Labour 30 
Benefictanes Commissioner, 

Ass1stance 
(upto Rs.20000) 

concerned 

Commissloner 
concerned 
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Secretary, Secretary, 
labour 
Employment 

& labour & 

Commissioner 
concerned 

Commissioner 
concerned 

CommissiOner 
concerned 

Labour 
Commissioner 
J&K 

Deputy 
Commissioner 
concerned 

comm1ss1oner 
concerned 

Employment 
Department 

J&K Building & 
Other 
Construction 
WOI1<ers 
Welfare Board 

J&K Building & 
Other 
Constructloo 
WOI1<ers 
Welfare Board 

CEO/Secretary 
J&K Build1ng & 
Other 
Constructlon 
Workers 
Welfare Board 

Secretary, 
Labour & 
Employment 
Department 

J&K Building & 
Other 
ConstrucbOn 
Workers 
Welfare Board 

J&K Build1ng & 
Other 
Construction 
Workers 
Welfare Board 



Assistance ecretary J&K 30 days 
Building & Other 
Construction Workers 
Welfare 

(#:IJVS Rs.20000) 

Building & 
Construction 
Welfare 

other 
Workers 

Building & other 
Construction Workers 
Welfare 

Asststant 
10 Principal Employer Commissioner 
under the J&K Building concerned 
and other Construction 
Wor1<ers (Regulation of 
Employment & 
Condibons of Service) 
Rules2006 

to contractor Assistant 
under J&K Butldlng and Commissioner 
Other Construction concerned 
Wor1<ers (Regulation of 
Employment & 
Conditions of Service) 
Rules. 2006. 

15 days 

Commissioner 
J&K 

Commissioner 
J&K 

Commissioner 
J&K 

Deputy 
Commtssioner 
concerned 

Deputy 
Commissioner 
concerned 

Secretary, 
Labour & 
Employment 
Department 

Secretary. 
labour & 
Employment 
Department 

Secretary, 
Labour & 
Employment 
Department 

Commissioner. 
J&K 

Labour 
CommiSSioner, 
J&K 

Forest, Environment and Ecology Department 

Officer 
concerned 

10 

days Transportation 
~rmlssion for forest Officer concerned 
produce extracted from 
the Pnvate/Proprietary 
land 
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Forest Officer Forests 
concerned concerned 

Forests 
concerned 

Conservator of 
Forests 
concerned 



b) 

J&K STATE POLLUTION CONTROL BOARD (SPCB) 

consent (GTE and 
CTO) and 
Authorization for 
Hazardous and 
other Wastes, B1o-
Med1cal Waste 
and e-Waste. 

Registration of 
Producers or 
Brand Owners/ 
Recyclers of 
Plastic Waste and 
Manufacturers of 
Plastic raw 
matenals 

the Service 

frame for Appellate Appellate 
providing service Authority Authority 

Red nge 
Category _Member an envisaged Red Red Secretary, J&K SPCB 10 Category_ Category_ 

i) Water Chairman J&K Administrative 
(Prevention SPCB 
and Control of 
Pollution) Act, 
1974. 

fi) Air 
(Prevention 
and Control of 
Pollution) Act, 
1981 and 
relevant rules 
made under 
Environment 
(Protection) 
Act, 1986. 

b) 90 days as per Green 
Green Plastic Waste Category_ 
Category _Regional Management Member 

Secretary, Director, SPCB. (Amendment) 
Rules, 2018 J&KSPCB 

Fire and Emergency Services 

time frame for 
providing 
service 

days 

20 
concerned 
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Authority 

General, Fire & 
Emergency 
Services 

Jomt 
concerned 

Secretary 
Forest. 
Ecology & 
Environment 

Green 
Category_ 
Chairman, 
J&KSPCB 

Appellate 
Authority 

Secretary. Home 
Department 

General Fire & 
Emergency 
Services 



Public Works fR&B) Dopartment 

Name of the Sorvlco Designated Offlcor Stipulated tlme Firat Appellate Second frame for Authority Appellate providing the Authority service 

Executive Engmeer ~of Way I Road 24 Days Superintending Chief cuwng Permission (R&B) concerned Engineef Engineer 
concerned concerned 

Department of Food. Civil Supplies and Consumer Affairs 

Name of the Sorvlco Designated Officer Stipulated time First Appellate Second 
frame for Authority AppeUate a.: providing the Authority 
service 

I IssUance! Renewal of Area Inspector 30 da,ys Deputy Joint 
Licence to concerned Controller ControUer 
Manufacturer of concerned concerned 
we19hls and Measures 

Issuance/ Renewal of Area Inspector 30 days Deputy Joint 
Licence to Dealer of concerned Controller ControBer 
We1ghts and Measures concerned concerned 

if Issuance/ Renewal of Area Inspector 30days Deputy Joint 
I.Jcence to Repa1r of concerned Controller Controller 
Weights and Measures concerned concerned 

sa Registration as Area Inspector JOdays Deputy Jornt 
Manufacturer/Packer/ concerned Controller Controller 
Importers Under concerned concerned 
PGckage Commodity 
Rules. 

Finance Department 

'ls. Second 
Name of the Service Designated Officer Stipulated time First 

iHo. frame for Appellate Appellate 
providing the Authority Authority 
service 

69, Penn~t to serv1ce liquor 24 hours Oy. Exe~se ExCISe 
1. Dy. Excise CommiSSioner Comrmsstoner 

on SOCial occasion Commissioner (Accounts) J&K 
(Executive) concerned 
Jammu for Jammu L... Jammu DivisiOn 

~ : 
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I 

Name of the 

I Sorvlco 

tssuance/ 
Renewal of 
License for 
seRtng & storage 
of seeds 

I 

l Issuance/ 
Renewal of 
U:ense for 
FertJhzers 

T( CertJficate of 
Registration for 
manufacturing of 
Phys1caV 
Granulated 
Mixture of Macro 

' 
& Micro-Nutrient 
FertiliZers 

• Organic 
t ~· Fertilizers and 

Bio-Fertijizers 
1'J. Renewal of 

L 
LICense to 
manufacture/ 
SeiVStorage of 

2. Dy. Exc1se 
Commissioner 
(Executive) 
Kashmir for 
Kashmir Div1s1on 

3 ETO Leh for 
Ladakh 

Agriculture Production Oe~artment 

Typo of Designated l~;upulated time 
Service Officer rame for 

~rovldlng the 
• • rvlce 

Wholesale Joint Director 15 Days after 
AgncuHure completion of 
(Extension) all the 
concerned formalities 

Retail Chief 15 Days after 
Agriculture completion of 
Officer all the 
concerned formalities 

Wholesale Joint D~rector 15 Days after 
Agnculture completion of 
(Extension) all the 
concerned formalities 

Retail Chief 15 Days after 
Agriculture completion of 
Officer all the 
concerned formafrties 

-- D1rector 15 Days after 
Agriculture completion of 
concerned all the 

formalities 

30 days after Manufacturing Plant 
Protection compleUon of 
Officer all formalities 
concerned 
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Firat Second 
Appellate Appellate 
Authority Authority 

Dilector Administrative 
Agriculture Secretary, 
concerned Agriculture 

ProductJon 
Department 

Director AdminiStrative 
Agriculture Secretary, 
concerned Agncutture 

Production 
Department 

Director Administrative 
Agriculture Secretary, 
concerned Agriculture 

Production 
Department 

Director AdminiStrative 
Agnculture Secretary, 
concerned Agriculture 

Production 
Department 

Special Admimstralive 
Secretary, Secretary, 
Agriculture Agriculture 
Production Production 
Department Department 

Director AdmimstraliVe 
AgriculttJre Secretary. 
concerned Agriculture 

Production 



r .~ 
.-=' ;, 

1115ectic1del bemniJ and 
I UIIO:IIL 

f ef1iliz e rs Plant 30 days after 
Storage Protection completion or 

Ulri;\OLVI 
: "'" "'"'~U GUY~ 

Officer all formalities 
Agriculture Secretary, 

concerned concerned Agriculture 
Production 
Department 

Revenue Department 

:Him~ of the OGslgnated .,. Jlated time First 
Service Officer frame for Authority Appellate 

providing service Authority 

~~~te 
Heir Tehslldar 20 days .. n..,.,, • 

concerned Commissioner Commissioner ... .... J 

J&K Employees Provident Fund Organization 

I ,..IUU """' 
of '\ddltional 15daYS r ru -~· .. Fund · MUIIIII 

PrOVIdent Fund Provident Fund CommiSSioner, Secretary, Labour and 
Code of Commissioner J&K Employment 
establishment. concerned Department 

1 "'"'"nent of Account Provident Fund IU 15 days "'"'' 
number to Provident Fund Provident Fund CommissiOner, J&K 
subscnbers Commissioner Commissioner, 

concerned J&K 

'Jl, 
! S;""""'cnt of "'"" .. s 30 Fund Assistant '"" • Ill 

of Employees Provident Fund Provident Fund Comm•ssioner, J&K 
Provident Fund Commissioner Comm1ssioner 
subscribers concerned concerned 

Housing & Urban Development Department 

Nami of the s .. , v , .. e First . -r~ Second 
reo 

.......... • r Appellate 
Officer tlme frame for Authonty 

providing Authority 
• 

17a 
5VrVIIOV 

.. for Jo1nt ·3oda}ts Mt. '1101 

'W""" ~~ j.l<:lff commissioner Commissioner. 
construction of Commissioner Kashmir 
house/commercial (A.dm)/ Planmng Srinagar 
estabUshmenVmdustrial 
al'ld other admissible 

I unrts from Mumcipal 

...... 
Corporation Srinagar . 
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BUilding permission for 
~swction of 
llOUselcommercial 
establishmenUtndustrial 
and other admissrble 
units from Municipal 
corporatron Jammu. 

Buildtng permission for 
coostrucbon of 
hOUse/COmmercial 
eslablishmentllndustrial 
and other admissible 
un1IS for Municipal 
COUnciVCommlttee. 

Plinth Level inspection of 
permitted house/ 
commercial 
tslabhshmentllndustrral 
and other admissible 
Units after the date of 
111tlmation in the limits of 
JMCISMC as the case 
maybe. 

Final completion 
inspection/occupancy 
Certificate of permitted 
House industrial/other 
admrssible Units after the 
date of intimation In the 
fm~5 of JMC/SMC as the 
case may be. 

Pr111th Level inspecbon of 
n permitted 

houselindustnaUother 
ildmissrble Unrts after the 
date of Intimation in 
Municipal 
CounoVCommrttees 
~nal completion 
mspectron/occupancy 
Certificate of permrtted 
house/rndustriaVother 
admissible Units after the 
dale of intimation in 
Municipal Council/ 
Committees 

[!5. Issuance of license/NOC 
101 runnrng trade wrthin 
the llmrls of Municipal 
Corporation 
JammuJSrinagar as the 

.._ case mav be 

Joint 
Commissioner 
(Adm)/ Planning 

Executive 
Officer 

Enforcement 
Officer 
concerned 

Enforcement 
Officer 
concerned 

Khilafwarzi 
Inspector 
concerned 

Khilafwarzi 
Inspector 
concerned 

Chief Revenue 
Officer/Assistant 
Commissioner 
(Revenue) 
SMC/JMC 

30 days 

30 days 

7 days 

6 days (7 days 
for rnspection 
and 1 day for 
issuance of 
certificate) 

7 days 

Bdays 
(7 days for 
Inspection and 
1 day for 
issuance of 
certrficate) 

30 days (from 
the date of 
receipt of 
clearance from 
UTE I C) 
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Municipal 
Commissioner 
Jammu 

Additional Deputy 
Commissioner 
concerned 

Joint 
Commfssioner 
(Adm)J?Ianning 

Joint 
Commissroner 
(Adm)/Pianning 

Execubve Officer 
concerned 

Executive Officer 
concerned 

Joint 
Commissioner 
(Adml/Pianning 
concerned 

Divisronal 
Commissioner, 
Jammu 

Deputy 
Commissioner 
concerned 

~ommrssioner 
~unicipal 
~rporation 
Vammu/Srinagar 
~ the case mal 
~ 

~ommrssioner 
~unicipaJ 
~orporatron 
~ammu/Srinagar 
~s the case ma' 
~ 

Additional 
Deputy 
Commissioner 
concerned. 

AdditJonal 
Deputy 
Commissioner 
concerned. 

Commissioner 
JMCISMC as 
the case may 
be 



t 

~ 

Issuance of License for Chief Revenue 30 days ~oint Commtsstone 
Rehri to be operated Officer/Assistant Commissioner 

within the limits of Commissioner Adm)/Pianning JMC/SMC as 
JMCISMC as the case (Revenue) 

P,ncerned the case may 

maybe SMC/JMC be 

Issuance of Llcense/NOC Executive 30 days (from Addttional Deputy 
tor running Trades/Units Officer the date of 

Deputy 

within the hmtt of concerned clearances/ 
Commissioner Commissioner 

Municipal NOCsfrom 
concerned concerned 

commtttee/Councll as the department) 
case may be. 

Issuance of license for Executive 30 days Additional Deputy Deputy 
Rehri to be operated Officer 
within the ltmtls of concerned 

Commissioner Commissioner 
concerned concerned 

Municipal 
committees/Councils as 
the case may be 

By order of the Government of Jammu & Kashmir. 

Sd/-

No.GAD/PSGA/05/2017 

{Hilal Ahmad) lAS 
Commissioner/Secretary to the Government 

Dated:16.10.2018 

Copy to the: 
1. All Rnanclal Commissioners. 
2. VC/Director General, J&K Institute of Management, Public Administration and Rural 

Development. · 
3. Director General of Police, J&K. 
4. Prindpal Secretary to the Hon'ble Governor. 
5. Princ1pal Resident Commissioner, J&K Government, New Delhi. 
6. All Principal Secretaries to the Government. 
7. Chief Electoral Officer, J&K. 
8. AJI Commissioner/Secretaries to the Government 
9. Divisional Commissioner, Jammu/Kashmir. 
10. All Heads of Departments/Managing Directors. 
11. Secretary, J&K Public Service Commission. 
12. Director Estates. 
13. Director Information, J&K. 
14. All Deputy Commissioners. 
15. Director Archives Archaeology and Museums. 
16• Director, State M~tor Garages, J&K. 
17· Secretary, J&K Legislative Assembly/Coundl. 
18. Secretary, J&K Services Selection Board. 

V 19· General Manager, Government Press, Srinagar/Jammu. 

Page 15 of 16 
I i 



20 
private Secretary to the Hon'bte Advisor 01/K/G). 

21
· private secretary to the Chief Secretary. 

22
· private Secretary to Commissioner/Secretary to the Government, GAD. 

2'l In-charge website, GAD. 

24: Order file/Stock file. 

(Sohee N r Shah)KAS 
Additl~Secretary to the Government 
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